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THE MINISTER OF STATE IN 
r:I1HE MINISTRY OF E'NERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 

(b) It has Leen dedd€'d to constitute 
such a Safety Board in the headquar-
ters of Coal India Limited under the 
Chairmanship of th~ Chairman of 
Coal I!Ildia Limited. The Board will, 
inter alia. oversee the implementa-
tion of safety - r~  in coal mines. 
review eri~di  safety standards 
and suggest methods to improve safety 
wherever neces<;ary. 

ReservOir structul'e in Bombay High 

3958. SHRI K. RAMAMURTHY: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether the oil E''{perts have 
pointed that the pegging of optimum 
annual output r t~ of ~ 3.5 millIOn ton-
nes of oil by ] 984 from Born bay High, 
as has been suggested b:' t~  011 a'1.d 
Natural Gas Commission, could se-
riously damage the resE'rvoir struc-
ture in this area; and 

(b) if so, steps proposed to be taken 
to safeguard the reservoir structure in 
Bombay High? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTIIJZERS 
(SHRI P. C. SETID): (a) No oil ex-
pert has pointed out as such. 

(Ib) Does not arise. 

&eductiOn in Use of Power in Indus-
, tries by adopting Conservation 

Measures 

3959. SHRI V. KISHORE CHAND-
RA S. ~  Will the Minister o'f 
ENERGY be pleased to state: 

(a) whether Government have tak-
en note of the recommendation of the 
Committee em Power, that, as esti-
mated 20 per cent reduction is in 
power usage in industry is feasible by 
adopting a wide range of conserva-
tion measures and such savings 

should be encouraged by using a ::nix 
of fiscal incentives and penal tarlifs; 
and 

(b) if so, the reaction of the Minis-
try thereto and the action taken? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRI VIKRAM MAHAJAN): (a) 

Yes, Sir. 

(b) The State., have been reques-
ted to indicate their views in the 
matter at the earliest. The recom-
mendations will be implemented af-
ter due consultation with the States. 

Report of the High powered Com-
mittee on D.E.S.U Computer BUling 

System 

3960. SHRI JAGDJSH TYTLER: 
Will the MiniRtf'r of ENERGY be 
pleased to state: 

(a) whether the High Powered 
Committee appointed to probe into the 
failures of the DESU Computer Bil-
ling System has submitted its re-
port; 

(b) if so, its main finding'":;; and 

(c) the action proposed by Gov-
ernment thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRr 
VIKRAM MAHAJAN): (a) Yes, 
Sir. 

(b) The main recommendations 
made by the Committee are briefly 
gIven in the attached statement. 

(c) Delhi Electricity Supply Un-
dertaking will be advised to take fur-
ther action on the recommendations 
of the Committee. 

Statement 

OF THE 
ON BILLING AND 
COLLECTIONS 

(1) A self-assessment procedul"E' may 
be introduced UlD.der wbleb. a eon&U-




